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COMPLIANCE AFFIDAVIT ON BEHALF OF DISTRICT

MAGISTRATE, KANPUR NAGAR IN COMPLIANCE OF THE ORDER

DT. 07.04.2026 PASSED BY THE HON’BLE NATIONAL GREEN

TRIBUNAL, NEW DELHI

I, Jitendra Pratap Singh aged about 54 years S/o Sukhendra Pal Singh,

presently posted as District Magistrate, Kanpur Nagar do hereby

solemnly affirm and state on oath as under:

1. That I, the Deponent in the above captioned matter am fully conversant

with the facts of the case and is competent and authorized to swear the

present response.

2. That I state that the contents of the response have been drafted by my

counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

3. That the present matter was last listed for hearing on 07.04.2026, wherein

the Hon’ble Tribunal directed as under:

“1. A letter has been circulated by Counsel for State of Uttar Pradesh

(U.P.) seeking three weeks adjournment on behalf of the District

Magistrates of Kanpur Nagar, Kanpur Dehat and Fatehpur, as well as

the Secretary, Medical Health and Family Welfare, Government of Uttar
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Pradesh. It is stated in that adjournment letter that in compliance of the

direction of the Tribunal a budget of Rs. 2,65,50,000/- (Rupees Two

Crore Sixty-Five Lakhs Fifty Thousand only) for conducting a cluster-

based sampling survey regarding air, groundwater, soil, food chain, etc.,

to be undertaken by IIT Kanpur has been sanctioned and amount has

been transferred to the bank account of IIT Kanpur on 04.04.2026 and

Memorandum of Understanding (MoU) is now required to be executed

between IIT Kanpur and the concerned authorities of the State.

2. The Letter of adjournment further states that affidavit indicating the

updated compliance status with respect to the 22 recommendations of the

Learned Amicus will be filed within three weeks.”

I. MOU EXECUTED WITH IIT KANPUR

4. That it is most respectfully submitted that the Hon’ble Tribunal vide

order dt. 07.11.2025 directed the State Authorities, including the Chief

Secretary of Uttar Pradesh to initiate comprehensive environmental

mapping and finalize necessary execution budgets. The relevant portion

of the order is quoted as under:

“...7. The State Authorities especially the Chief Secretary, Uttar Pradesh

and Secretary, Health, Govt. of U.P. are directed to provide a timeline

within two weeks in respect of the steps that will be taken by the State

Authorities to complete the process of mapping the entire area and find
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out the affected villages/ULBs/districts... The mapping will include the

food chain contamination, surface water and ground water

contamination and air contamination analysis.”

5. That in strict adherence to the aforesaid directions and to execute the

large-scale mapping suggested by the Director of AIIMS, New Delhi, to

ascertain the root cause of heavy metal pollution, a dedicated technical

project budget was required to be institutionalized. It is humbly submitted

that the entire required amount of Rs. 2,65,50,000/- (Rupees Two Crore

Sixty-Five Lakhs Fifty Thousand only) has now been fully sanctioned by

the State Government through the Industries Department and successfully

transferred to the bank account of the Indian Institute of Technology (IIT)

Kanpur on 04.04.2026, to initiate the comprehensive cluster-based

environmental sampling and field survey without any further delay.

6. That it is submitted that a Memorandum of Understanding (MoU) has

been officially executed on 15.04.2026, establishing a binding multi-party

research partnership between the IIT Kanpur and the district

administrations of Kanpur Nagar, Kanpur Dehat, and Fatehpur. This two-

year agreement allows scientists to begin the large-scale pollution

mapping in compliance of the orders of this Hon’ble Tribunal. The said

comprehensive study is structured into two distinct operational phases.
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Phase-1 focuses on a meticulous 6-month condition assessment of pre-

identified heavy metal hotspots, while Phase-2 extends into a 12-month

district-wide survey to map regional contaminant gradients across air,

soil, water, and agricultural environments.

A Copy of the MOU dt. 15.04.2026 has been annexed herewith as

ANNEXURE R-1.

II. COMPLIANCE STATUS WITH RESPECT TO THE 22

RECOMMENDATIONS

7. That the updated compliance status with respect to each of the 22

recommendations of the Amicus Curiae for district Kanpur Nagar is set

out in the precise tabular format below:

S.No. Recommendation Concerned
Department

Kanpur Nagar Progress Status

1 RO-NF Water Plants: Clean
Water for All Domestic
Purposes at centralized and
decentralized installed RO-NF
systems (Identify the usage of
wells/ handpumps/borewells
/water source for animals and
agriculture).

Namami Gange and
Rural Water Supply
Department / Urban
Development
Department

Complied (Copies of the photographic
proof has been annexed herewith as
ANNEXURE R-2).

2 Blood Sampling survey by
Govt in the affected areas of
Kanpur Nagar/ Dehat/
Fatehpur (Heavy Metal
Analysis- Chromium,
Mercury, Fluoride)

Health Department That it is submitted that with respect to
the said recommendation a separate
affidavit on behalf of Medical and
Health Department has been filed and is
not repeated herein for the sake of
brevity.

3 Improve Govt. Hospital’s
infrastructure to include
multi-speciality diagnostic
facilities

Health Department That it is submitted that with respect to
the said recommendation a separate
affidavit on behalf of Medical and
Health Department has been filed and is
not repeated herein for the sake of
brevity.
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4 List of All industries
(Regardless of
Category/Legal/Illegal/In
house)-Kanpur Nagar, Kanpur
Dehat.

Infrastructure and
Industrial
Development
Department

Complied

5 Boundary Wall and Cover for
Existing Cr Dump/ Plume
(Fatehpur & Kanpur Dehat)

District
Administration /
UPPCB

NA

6 Soil, Sludge and Water
Analysis of- Panki/Shanigawa
Landfill Site/ STP @ Pankha,
Sajari.

JTETA & UPPCB Will be complied by 30.09.2026 as
contractor M/s VA Tech Wabag Ltd.
has requested to JTETA to
extend the timeline. Same has been
informed to the Deponent vide letter
dt.17.07.2026 Annexure R-3.

7 Operate Existing STP
(Resolving Non- Compliance
Within 2 Months)

U.P. Jal Nigam
(Rural/Urban)

Complied (Photos, Analysis Report
and log book annexed herewith as
Annexure R-4)

8 Drain Action Plan- Untapped
& Over Flowing tapped
Drains

U.P. Jal Nigam
(Rural)

As per Superintendent Engineer, U. P.
Jal Nigam (Rural) vide letter no. 17/AC-
11/01, dated 07.01.2026 that work has
been started from dt. 09.01.2026 and
will be completed by dt. 08.07.2027 &
operation and maintenance work
deadline is 08.07.2028. Attached as
Annexure R-5.

9 Permanent Monitoring Plan
for Existing STP / CETP /
CCRU/ Landfills/ TSDFs

UPPCB Complied

10 Construction and Installation
of sewage system and STP in
Kanpur Dehat and Fatehpur

Namami Gange and
Rural Water Supply
Department / Urban
Development
Department

NA

11 Removal of Chromium,
Mercury and Ash from the
affected area

District
Administration /
IIDC / UPPCB

NA

12 Soil & Ground Water
Remediation

IIT Kanpur &
UPPCB

The funds required by IIT Kanpur of Rs.
2.655 Cr. have been sanctioned and
released by UPSIDA and has been
transferred to IIT Kanpur, and MOU has
been signed between IIT Kanpur and 03
District Administration i.e. Kanpur
Nagar, Kanpur Dehat and Fatehpur.
Further 1st phase of Sampling has been
conducted on the contaminated sites of
Kanpur Dehat & Kanpur Nagar.

13 River Rejuvenation Plan
(Sengur/ Noon/ Pandu
Rivers)- Including Flood
Plain Zoning, Rain water

Irrigation
Department

Executive Engineer (Irrigation
Department) vide letter no.
2250/ka.pr.ni.ga.n.ka./NGT dated
17.07.2026 informed as under:
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harvesting, watershed
development, encroachment
removal, Eco-flow

 The Inundation Maps for the
catchment areas of all three
rivers have been successfully
received from the Flood
Management Information System
Centre (F.M.I.S.C.), Lucknow.
A d d i t i o n a l l y , 1 - m e t e r
topographical maps have been
obtained from the Survey of
India, Lucknow. KML files and approximate area
boundaries to generate a high-
precision DEM data have been
received from F.M.I.S.C.
Lucknow and N.I.H. Roorkee. Noon and Pandu Rivers: The
Survey of India completed 273
sq. km of the total 635 sq. km
survey prior to January 23, 2026.
The remaining drone survey
faced delays due to restricted
DGCA Red and Yellow Zones,
requiring mandatory clearances
from MOCA, MHA, and ATC,
resulting the revised timeline for
the acquisition of the remaining
DEM data is scheduled for
August 30, 2026. Upon receiving the 1-meter
contour interval DEM from the
Survey Of India, the final
timeline is as follows:
i. Interim Report by October
2026;
ii. Final Report by December
2026;
iii. Ground Truth Verification by
February 2027;
iv. Gazette Notification by May
2027; and
v. Physical Pillar Demarcation
by February 2028.

Attached as Annexure R-6.
14 Government Multi-Speciality

Medical Aid Facility for
victims of Heavy metal
contamination

Health Department That it is submitted that with respect to
the said recommendation a separate
affidavit on behalf of Medical and
Health Department has been filed and is
not repeated herein for the sake of
brevity.

15 Induction Of Workforce in CPCB / UPPCB MOU has been Signed between IIT
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CPCB/ PCB Kanpur and UPPCB for selection for 40
vacancies and advertisement for the
same has been published on 27.02.2026
and process has been started. Copy of
the advertisement has been annexed
herewith as Annexure R-7.

16 Technical Infrastructure to
State PCB/ SGWB

UPPCB / SGWB Regional Officer, UPPCB, Kanpur
Nagar informed that UPPCB have
NABL accredited laboratory.

17 Continuous supply of
Electricity for STP/CETP/
Hospitals

UPPCL Complied

18 Bye-Laws for Preventing
Environmental Pollution from
Mercury (in lines of
Minamata Convention).

MoEF&CC
/ CPCB

It is submitted that the Member
Secretary, UPPCB Lucknow has issued
a letter dated 18.11.2025, directing all
relevant departments to take necessary
actions.

19 Find out the source of
Chromium, Mercury,
Fluoride, and Iron in the eco-
system.

DoEF&CC /
IIDC

The funds required by IIT Kanpur of Rs.
2.655 Cr. has been sanctioned and
released by UPSIDA and has been
transferred to IIT Kanpur, and MOU has
been signed between IIT Kanpur and 03
District Administration i.e. Kanpur
Nagar, Kanpur Dehat and Fatehpur.
Further 1st phase of Sampling has been
conducted on the contaminated sites of
Kanpur Dehat & Kanpur Nagar.

20 Survey And Mapping of
(new/old) Dump Sites (of
chromium, mercury, ash) in
Fatehpur and Kanpur Dehat,
Kanpur Nagar

DoEF&CC /
IIDC

—

21 Survey and Mapping of
Groundwater Contamination
in Fatehpur and Kanpur
Dehat, Kanpur Nagar

CGWA /
DoEF&CC /
IIDC

—

22 Survey of People/ Cattle/
Food Chain to check
contamination and
remediation against bio-
accumulation of heavy metals.

Health
Agriculture /
Veterinary
Department

Letter has been issued by DM Kanpur
Nagar to Agriculture and Veterinary
Department on 06.03.2026. On behalf of
which CVO, Kanpur nagar vide letter
dated 02.04.2026 and deputy director
agriculture department has submitted
their proposal vide letter dated
30.06.2026 for Survey of Cattle & Food
Chain- to check Degree of
Contamination and create an effective
Remediation Plan Against Bio-
Accumulation of Heavy Metals.
Attached as Annexure R-8.

5190

Free Hand

FreeText
6

Free Hand

FreeText
7



5191



5192

FreeText
ANNEXURE R-1



5193



5194



5195



5196



5197



5198



5199



5200



5201



INITIATION REPORT 
 

Mapping of Contaminants in Surface 
Water, Groundwater, Soil and Air in 
Kanpur Nagar, Kanpur Dehat and 
Fatehpur Districts, Uttar Pradesh 

 

 

 
 

Submitted to: 

District Magistrate, Kanpur Nagar 
District Magistrate, Kanpur Dehat 

District Magistrate, Fatehpur 
 
 
 
 
 
 

 

Submitted by: 

Indian Institute of Technology Kanpur 
17 July 2026 
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1. Introduction 

IIT Kanpur received communications from the District Magistrates of Kanpur Dehat, 

Kanpur Nagar, and Fatehpur districts, and Secretory, Environment Forest and Climate 

Change Division, UP Government regarding proposal for the sampling and contaminants 

analysis in the groundwater, surface water, soil and air samples from the industrial 

pollution affected areas of Kanpur Dehat, Kanpur Nagar, and Fatehpur districts of UP, as 

per the directives of National Green Tribunal (NGT) wide O.A. No. 985/2019 (IA No. 

568/2024) with O.A. No. 528/2023 with O.A. No. 934/2024. A cluster-based sample 

survey and GIS-Based Mapping of entire affected region was expected to be taken up by 

IIT Kanpur. 

Subsequently IIT Kanpur submitted proposal which was approved by state government 

and a Memorandum of Understanding was signed between Indian Institute of Technology 

Kanpur and the District Magistrates of Kanpur Nagar, Kanpur Dehat, and Fatehpur in the 

second week of June 2026. The MoU established the framework for implementation of 

the project, which aims to identify and map contaminants in surface water, groundwater, 

soil, and air across the identified hotspots in the three districts. 

2. Background 
 

The regions of Kanpur Nagar, Kanpur Dehat, and Fatehpur have been marked as 

environmentally sensitive due to past industrial activities and documented pollution in 

various environmental media. Previous studies, submissions to the Hon'ble National 

Green Tribunal, and district-level evaluations have raised issues about the contamination 

of groundwater, surface water, soil, and farmland, especially in areas linked to leather 

tanning, historical chromium waste disposal, and industrial operations. The Jajmau 

Industrial Area in Kanpur Nagar and the Rania Industrial Area in Kanpur Dehat have 

been identified as key zones needing scientific evaluation. Similar issues have been noted 

in specific locations within Fatehpur.  
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Kanpur Dehat District Kanpur Nagar District Fatehpur District 
Affected Areas: 
 Rania Industrial Area 

(Primary Chromium 
Hotspot) 

 Yadavpurwa Hamlet 
 Chauhanpurwa Hamlet 
 Palanpurwa Hamlet 
 Umran Village 
 Gharampur Village 
 Shivnathpurwa 
 Agricultural lands 

downstream of the Rania 
Industrial Area 

 Industrial drains, ponds 
and low-lying water 
bodies near Rania 

Affected Areas: 
 Juhi Baburiya (Rakhi 

Mandi) 
 Afeem Kothi (Rakhi 

Mandi) 
 Jajmau Industrial Area 
 Tejab Mill Campus, 

Anwarganj 
 Golaghat Area 
 Panki Industrial Area 
 Naureya Kheda / 

Naubasta Area 
 Ruma Treatment Storage 

and Disposal Facility 
(TSDF) 

Affected Areas: 
 Gudhrauli Village and 

surrounding residential 
areas 

 Gudhrauli–Baniyankheda 
Road (both left and right 
sides) 

 Sheetla Mata Mandir 
(front and back), 
Gudhrauli 

 Kali Mata Mandir near 
highway, Gudhrauli 

 Area near railway track 
underpass, Gudhrauli 

 Madhuchanda 
Technochem dump yard 
along GT Road 

 Abhaypur Village (near 
tyre factory / Ganpati 
Traders) 

 Nursing College area 
along GT Road–
Abhaypur Road 

 Flour Mill (Atta Chakki) 
area along GT Road–
Abhaypur Road 

Type of Locations: 
 Villages, agricultural 

fields, residential and 
industrial regions 

Type of Locations: 
 Industrial estates, dense 

residential zones, waste 
handling facilities and 
transport-linked 
commercial areas 

Type of Locations: 
 Residential, roadside, 

religious, industrial and 
agricultural settings 

Identified Sources of 
Contamination: 
 Historical dumping of 

chromium waste and 
other industrial wastes 

Identified Sources of 
Contamination: 
 Industrial and 

commercial zones with 
potential chromium 
contamination 

Identified Sources of 
Contamination: 
 Historical dumping of 

chromium waste 
 Chromium exposure is 

likely through multiple 
pathways 

3. Project Objectives 

The objectives of the project are to: 
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 Conduct reconnaissance surveys of identified affected regions.  

 Undertake scientific sampling of surface water, groundwater, soil and ambient 

air.  

 Identify industrial effluent discharge locations and potential contamination 

pathways.  

 Assess the spatial extent of industrial contaminants and heavy metals.  

 Develop GIS-based quantitative maps of contaminated locations.  

 Generate scientific baseline information for environmental assessment.  

 Recommend appropriate mitigation and adaptation measures based on study 

findings.  

The project shall be implemented in two phases as envisaged in the MoU: 

Phase-I (Mapping of hotspots) 

 Site reconnaissance and verification of identified affected regions.  

 Collection and laboratory analysis of surface water, groundwater, soil and 

selected environmental samples.  

 Preparation of preliminary contamination maps for identified hotspots. 

Phase-II (District-wide sampling based on Phase-I findings.) 

 Ambient air quality monitoring during the post-monsoon period.  

 GIS-based quantitative mapping of contaminant distribution.  

 Preparation of detailed technical recommendations for mitigation and adaptation 

measures. 

4. Project Initiation Activities 

4.1 Memorandum of Understanding 

The project commenced following the execution of the Memorandum of Understanding 

between IIT Kanpur and the District Administrations of Kanpur Nagar, Kanpur Dehat 

and Fatehpur signed on the Second Week of June. The MoU defines the project scope, 
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implementation strategy, deliverables and responsibilities of all participating 

organizations. 

4.2 Inception Meeting 

An Inception Meeting was convened at Indian Institute of Technology Kanpur on 1 July 

2026 with representatives of the District Administrations, IIT Kanpur, project 

investigators and other stakeholders. Following decisions were taken during the meeting: 

 Sampling of Groundwater Surface Water and Soil samples of three districts will 

be carried out simultaneously in and around the pre-identified hotspots 

 Air Sampling to be carried out post monsoon 

 Confirmation of the pre-identified pollution hotspots and affected regions for 

detailed investigation.  

 Finalization of the field sampling strategy, including sampling locations, 

procedures.  

 Preparation of a district-wise sampling schedule for the systematic collection of 

surface water, subsurface water, groundwater, soil, and sediment samples.  

 Establishment of coordination mechanisms with district administrations and 

relevant stakeholder agencies to facilitate field investigations.  

 Review of the historical and current pollution status of the study sites, including 

contamination sources, environmental impacts, and priority areas for assessment.  
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Figure 1: Inspection meeting with project investigators and stakeholders 

 

4.3. Geospatial maps showing the sampling locations in Kanpur Nagar 
and Kanpur Dehat 
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5. Field Sampling 
Sampling activities have been carried out at identified hotspot locations across the 

districts of Kanpur Nagar and Kanpur Dehat. 

5.1. Kanpur Dehat (9 July 2026) 

The field sampling was undertaken on 9 July 2026 in Kanpur Dehat. 

Environmental 
Matrix 

Number of 
Samples Collected 

Remarks 

Surface water 6 Samples collected from water bodies. 

Groundwater 21 Samples collected from hand pumps and tube wells 

in affected areas. 

Soil 24 Samples collected at three depth intervals (0, 0.5, and 

1.0 m) to assess vertical contaminant distribution. 

GPS Locations All sampling sites Coordinates recorded for GIS-based mapping. 

Photographic 

Records 

All sampling sites Geotagged photographs and field observations 

documented. 
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5.1.1. Preliminary Field Observations – Kanpur Dehat 
 

Observation 
Category 

Field Observation 

Soil Condition Suspected chromium-bearing deposits were observed during soil sampling in 
the vicinity of the Rania dump site. 

Groundwater 
Quality 

Groundwater collected from hand pumps installed at depths of up to 45 ft 
exhibited noticeable yellow discoloration. 

Affected 
Villages 

Similar yellow discoloration of groundwater was observed in 
Khanchandpur, Yadavpurwa, and Chauhanpurwa, where hand pumps 

installed at depths of up to 70 ft were sampled. 

 

5.1.2. Photographic Records of Kanpur Dehat 
 

 

(a) 
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(f) 

5213



 

 

 

Figure 2: Photographic records of field investigation and environmental sampling conducted in Kanpur 
Dehat: (a) soil sample collection from the Umaran site; (b) surface water sample collection from a drain 
at Umaran; (c) groundwater sample collection from a hand pump at Bilwahar; (d) collection of soil 
samples from the exposed contaminated soil profile at Umaran; (e) surface water sample collection from 
a pond/waterlogged area at Umaran; (f) groundwater sample collection from a hand pump at Rania; (g) 
field inspection and soil sampling at the Umaran contaminated site; (h) general view of the 
contaminated site at Umaran; and (i) surface water sample collection from a canal at Rania. 

(i) 

(h) 
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5.2. Kanpur Nagar (16 July 2026) 

The second round of sampling was conducted on 16 July 2026 in Jajmau, Kanpur 

Nagar. 

Environmental 
Matrix 

Number of 
Samples 
Collected 

Remarks 

Surface water 10 Samples collected from identified contaminated surface water 
bodies for physicochemical characterization and heavy metal 

analysis. 
Groundwater 12 Samples collected from hand pumps and tube wells in the 

affected areas to assess groundwater quality and heavy metal 
contamination. 

Soil 11 Soil samples were collected from representative locations at 
depth intervals of 0, 0.5, and 1.0 m to evaluate the vertical 

distribution of heavy metals. At one sampling location, 
excavation could not be extended to 1.0 m because 

groundwater was encountered; therefore, sampling at that 
depth was not possible at that site. 

GPS Locations All sampling 
sites 

GPS coordinates were recorded for all sampling locations to 
facilitate GIS-based mapping and future monitoring. 

Photographic 
Records 

All sampling 
sites 

Geotagged photographs and detailed field observations were 
documented at all sampling locations. 

 

5.2.1. Preliminary Field Observations – Kanpur Nagar 
 

Observation 
Category 

Field Observation 

Groundwater 
Quality 

No visible discoloration was observed in groundwater collected from the 
surveyed locations. 

Surface Water 
Condition 

Distinct discoloration was observed in the Wajidpur Drain, which is 
intercepted through a pumping station. Local residents indicated that 
overflow commonly occurs during the monsoon season. 

Solid Waste 
Observation 

Localized accumulation of finished leather waste was observed at multiple 
locations, including GajjuPurwa. 
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5.2.2. Photographic Records of Kanpur Nagar 
 

 

 

 

 

(b) 

(a) 
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(d)
 

(c) 
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Figure 3: Photographic records of field investigation and environmental sampling conducted in Kanpur 
Nagar: (a) surface water sample collection from the Ganga River near Jajmau; (b) wastewater sample 
collection from the Wajidpur Drain endpoint near Wajidpur Sewage Pumping Station; (c) groundwater 
sample collection from a hand pump at Jajmau; (d) groundwater sample collection from a hand pump at 
Chakeri; (e) soil sample collection from sludge dump at STP jajmau; and (f) wastewater sample 

collection from airforce drain at Jajmau. 

(e) 

(f) 
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6. Laboratory Analyses 
 

Environmental 
Matrix 

Laboratory Analyses 

Surface Water pH, EC, TDS, TSS, TOC, and heavy metal analysis. 

Groundwater pH, EC, TDS, TSS, TOC, and heavy metal analysis. 

Soil Moisture content determination and heavy metal analysis following 
microwave-assisted acid digestion. 

 

 

6.1. Results of Kanpur Dehat 
 

6.1.1. Ground Water Analysis in Kanpur Dehat 
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6.1.2. Surface Water Analysis in Kanpur Dehat 
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6.1.3. Ongoing Analysis 

Heavy metal analysis of groundwater, surface water, and soil sediment samples collected 

from the Kanpur Dehat (Rania Region) is currently ongoing. In addition, the analysis of 

groundwater, surface water, and soil sediment samples collected from the Kanpur Nagar 

(Jajmau Region)  has also commenced. 

7. Project Progress and Proposed Work Plan 

Sampling has been carried out at Kanpur Dehat (Rania) on 9thJuly and Kanpur Nagar 

(Jajmau) on 16th July across multiple points and tentatively further sampling will be 

carried out with 5-7 hotspots to be covered in one month, sampling of ambient air will 

start post monsoon thereby completing the sampling activities by the month of 

November. 
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Proposed Action Plan 

Activity 

Sampling of Pre-identified Hotspots

Laboratory analysis of collected samples

Quantitative GIS mapping and hotspot 
inventory 

Interpretation of results 

Air Quality Sampling 

Compilation of Results and Preparation of 
technical recommendations 

 

 

 

 Timeline 

identified Hotspots July 2026 Onwards  
(5-7 Hotspots Per Month) 

Laboratory analysis of collected samples July–August 2026 onwards

GIS mapping and hotspot 
August 2026 Onwards 

August–September 2026 onwards

September Onwards (Post Monsoon)

Preparation of 
November 2026 onwards 

Approved 
Prof. Manoj Kumar Tiwari

 Indian Institute of Technology 

 

August 2026 onwards 

onwards 

September Onwards (Post Monsoon) 

 

Approved By 
Manoj Kumar Tiwari 

Indian Institute of Technology Kanpur 
17-07-2026 
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REGIONAL LABORATORY KANPUR
UTTAR PRADESH POLLUTION CONTROL BOARD
5243,Sadbhavana Nagar,Awas Vikas Phase-3,Kalyanpur,Kanpur-17

                                                                                    

Ref No:	37869296/Kanpur Nagar/2026                                                       																																												   						   Date:17/07/2026

1-		Name of Industry: 210 MLD STP  BINGAWAN, Kanpur

2-		Address of Industry: Kanpur

3-		District: Kanpur nagar

4#		Description about sampling point: outlet Of STP

5-		Type of Sample (Grab/Composite/Integrated): Grab

6-		Sample Collected By: Sarvesh  Kumar LA & Indrajeet JLA

7-		Physical Appearance (colour and odour): 50 ouderless

8-		Quantity and Packing: 1 Ltr Plastic Jerican& MPN Bottle

9-		Date of Sample Collection: 07/07/2026

10-		Analyis Indented by: RO Kanpur Nagar

11-		Date of sample receipt in Lab: 07/07/2026

12-		Period of Analysis: 4 days

13-		ULR Number: -

14-		Sampling Plan/Ref. No.: -

15-		Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

                                                                                    

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules,1986

source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose

Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as

received in Lab.4# Information Provided by the Customer.

Remark: NA

*****END OF TEST REPORT*****

TEST REPORT: WASTE WATER LABORATORY

S.
N.

Parameter/Method Name Unit Results Standard Detection
Range

1 pH, APHA 24th Ed. 4500B: 2023 - 7.98 6.5-9.0 02-12

2 Suspended Solids , APHA 24th Ed.
2540 D Total Suspended Solids dried at

103-105 °C 2023

mg/l 72 100 10-20000 mg/l

3 BOD, 3 days at 27 °C IS 3025 (Part
44): 1993

mg/l 25.5 30 1.0 -1000 mg/l

4 COD, APHA 24th Ed. 5220 B Open
Reflux Method 2023

mg/l 190 - 5.0 -100000 mg/l

Analysed by-
[Sandeep Kumar   Soniyal (JRF)]

Reviewed by

Himanshu Sonkar (ASO)
Authorized by Regional Officer

1UPPCB/RL/KNP/7.8.2 Issue No.: 01 Issue Date:17.07.2026 Page No.:Page 1 of
Amendment No.:00 Amendment Date.:17.07.2026 Approved by: TM Issued by: QM
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REGIONAL LABORATORY KANPUR

UTTAR PRADESH POLLUTION CONTROL BOARD
5243,Sadbhavana Nagar,Awas Vikas Phase-3,Kalyanpur,Kanpur-17

                                                                                    

Ref No:	37869296/Kanpur Nagar/2026                                                       																																												   						   Date:17/07/2026

1-		Name of Industry: 210 MLD STP  BINGAWAN, Kanpur

2-		Address of Industry: Kanpur

3-		District: Kanpur nagar

4#		Description about sampling point: outlet Of STP

5-		Type of Sample (Grab/Composite/Integrated): Grab

6-		Sample Collected By: Sarvesh  Kumar LA & Indrajeet JLA

7-		Physical Appearance (colour and odour): 50 ouderless

8-		Quantity and Packing: 1 Ltr Plastic Jerican& MPN Bottle

9-		Date of Sample Collection: 07/07/2026

10-		Analyis Indented by: RO Kanpur Nagar

11-		Date of sample receipt in Lab: 07/07/2026

12-		Period of Analysis: 4 days

13-		ULR Number: -

14-		Sampling Plan/Ref. No.: -

15-		Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

                                                                                    

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules,1986

source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose

Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as

received in Lab.4# Information Provided by the Customer.

Remark: NA

*****END OF TEST REPORT*****

TEST REPORT: WASTE WATER LABORATORY

S.
N.

Parameter/Method Name Unit Results Standard Detection
Range

1 Total Coliform, APHA 9221 24th Ed. :
2023

MPN/100 ml 2200 - <1.8 MPN/100 ml
& above

2 Fecal Coliform, 9221 E Fecal Coliform
Procedure

MPN/100 ml 940 <1000 <1.8 MPN/100 ml
& above

Analysed by-
[Sandeep Kumar   Soniyal (JRF)]

Reviewed by

Himanshu Sonkar (ASO)
Authorized by Regional Officer

1                Page 1 of
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çs"kd] 

vf/k’kklh vfHk;Urk 
dkuiqj iz[k.M] fupyh xaxk ugj] 
dkuiqjA 

izs”;] 
{ks=h; vf/kdkjh] 
mRrj izns’k iznw”k.k fu;U=.k cksMZ] 
dkuiqjA 
 

i=kad% 2437 @ dk-iz-fu-xa-u-dk- @ ,u-th-Vh- @  fnukad% 17 tqykbZ] 2026 
 
fo”k;%   ek0jk”Vªh; gfjr vf/kdj.k] ubZ fnYyh esa fopkjk/khu Original 

Application No. 985/2019 (I.A.No. 568/2024), Original Application No. 
986/2019, Original Application No. 528/2023 & Original Application No. 
934/2024 esa ikfjr vkns’k fnukad% 07&04&2026 ds vuqikyu esa 
izHkkoh dk;Zokgh gsrq cSBd vkgwr fd;s tkus ds lEcU/k esaA 

 
lUnHkZ% vkidk i=kad% 364@lk&147@26] fnukad% 27&06&2026 
 
egksn;] 

mijksDr fo”k;d lUnfHkZr i= dk voyksdu djus dk d”V djsa] 

ftlds ek/;e ls ek0jk”Vªh; gfjr vf/kdj.k] ubZ fnYyh esa fopkjk/khu Original 

Application No. 985/2019 (I.A.No. 568/2024), Original Application No. 986/2019, Original 

Application No. 528/2023 & Original Application No. 934/2024 esa ikfjr vkns’k fnukad% 

07&04&2026 ds vuqdze esa Learned Amicus Curiae }kjk fn;s x;s 22 

Recommendation dh v?kru vuqikyu fLFkfr ek0,u0th0Vh0 esa nkf[ky fd;s 

tkus gsrq e.Myk;qDr egksn;] dkuiqj e.My] dkuiqj }kjk funsZf’kr fd;k x;k 

gSA mDr ds dze esa bl dk;kZy; ds lEcfU/kr lwpuk i= ds lkFk layXu dj 

vfxze vko’;d dk;Zokgh gsrq izsf”kr gSA 

layXud% mijksDrkuqlkjA 

 
vf/k'kklh vfHk;Urk 

dk0iz0fu0xa0u0dkuiqj 
i=kad%        @ fnukad%    tqykbZ] 2026 
 
çfrfyfi fuEufyf[kr dks lwpukFkZ izsf”kr gS% 

1- v/kh{k.k vfHk;Urk] f}rh; e.My] flapkbZ dk;Z] dkuiqjA 
2- ftykf/kdkjh egksn;] dkuiqj uxjA 
3- lgk;d vfHk;Urk izFke] dkuiqj iz[k.M] fupyh xaxk ugj] dkuiqjA 

 
vf/k'kklh vfHk;Urk 

dk0iz0fu0xa0u0dkuiqj 
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UTTAR PRADESH POLLUTION CONTROL BOARD 
TC-12V,Vibhuti Khand, Gomti Nagar, Lucknow 

 

Advertisement No.:  G47295/AS Camp(110)/2026,  Dated : 27.02.2026 

 

Assistant Environmental Engineer and Assistant Scientific Officer Examination-2026 

Date of Commencement of Online Application & Registration 28.02.2026(11:00 AM 

onwards) 

Last date for Registration & Submission of Online Application 28.03.2026(upto 06:00 PM) 
 

1. The Uttar Pradesh Pollution Control Board invites online applications from Indian citizens for 

recruitment to 26 temporary posts of Assistant Environmental Engineer, Pay Matrix Level-10, 

and 14 temporary posts of Assistant Scientific Officer, Pay Matrix Level-10. The number of 

vacancies may vary. The category-wise breakdown of these posts is as follows: 

S.

N. 

Designation Pay-Matrix 

Level 

Total 

Post 

Unreserved Other 

Backward 

Classes 

(OBC) 

Schedule 

Caste 

(SC) 

Sche

dule 

Tribe

s 

(ST) 

Economically 

Weaker 

Sections 

(EWS) 

1. Assistant 

Environmental 

Engineer 

Pay-Matrix 

Level-10 
26 11 07 06 00 02 

2. Assistant 

Scientific Officer 

Pay-Matrix 

Level-10 
14 06 04 03 00 01 

 

Horizontal Reservation - This shall be applicable in accordance with prevailing latest orders issued 

by the Government of Uttar Pradesh for the advertised posts. 

2. Guidelines for Filing OnlineApplication :- 

Candidates are advised to carefully read the following instructions before filing the Online 

Application. 

2.1 General Instructions for Application: 

(i) Applications shall be accepted only through the dedicated Online Application 

System.The link Assistant Environmental Engineer and Assistant 

Scientific Officer Examination-2026is available at the official website of the 

Uttar Pradesh Pollution Control Board:www.uppcb.up.gov.in, The guidelines for 

registration and filing  online application is also available in this link. 

Theapplications submitted through any other mode shall not be 

accepted.Candidates must follow Instructions for filling the online registration and 

application form.Incomplete or incorrect applications are liable to be rejected at 

any stage of the recruitment process. 

(ii) Candidates are advised not to wait until the last date to submit their online 

applications. 

(iii) After online submission of application, candidates should print and retain a copy 

of the submitted application form for future reference.For verification purpose the 
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candidatesare required to produce the copy of application form and self-attested 

copy of Educational Qualification proof, Caste Certificate and other relevant 

documents as mentioned in their application form as and when required.No request 

for withdrawal of the submitted online application formshall be entertained. 

(iv) After the last date for submission of online application, Admit Cards and other 

important information shall be availableonly on the link Assistant 

Environmental Engineer and Assistant Scientific Officer Examination-

2026 at the official website of the UP Pollution Control Board 

(www.uppbcb.gov.in).The applicants are advised to check this link for updates. 

(v) Entries made in the last submitted online application form shall be treated as final 

including the name of applicant, post applied for, caste, date of birth, address, e-

mail ID and mobile number etc. 

(vi) Applications without prescribed fee and required documents as mentioned in the 

recruitment process shall not be considered. 

(vii) Uttar Pradesh Pollution Control Board (UPPCB) reserves the rights to allot the 

examination centres for the candidates and no representation in this regard shall 

be entertained by UPPCB. 

 

3. Application Fee :- 

The category wise prescribed application Fee is as follows :- 

S.N. Category Application Fee (₹) 

1 Unreserved 2000 

2 OBC 2000 

3 SC 1000 

4 ST 1000 

5 Persons with Disabilities Nil 
 

Note: (1)  Dependents of freedom fighters, ex-servicemen, and female candidates are required to 

pay the fee as per their original category mentioned above from serial number 1 to 5. 

(2)  Bank charges in addition to the application fee will be borne by the candidate. 

(3)  The examination fee must be paid only through the online payment gateway available 

in the link for Assistant Environmental Engineer and Assistant Scientific Officer 

Examination-2026 on the website of Uttar Pradesh Pollution Control Board 

www.uppcb.gov.in. 

(4)  The application fee once paid will neither be refunded/transferred nor held in reserve 

for any future examination process. 

(5)  Demand draft/cheque/money order/postal order/banker's cheque/postal stamp etc. will 

not be accepted as application fee. 

(6)  If candidates wish to make any amendments to their submitted application, they may 

submit a second application (second registration) online within the prescribed deadline, 
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with the revised information, by repaying the application fee. The fee deposited in the 

previous application will not be refunded under any circumstances and will not be 

adjusted against the second application. 

4. Essential Qualifications: 

4.1    Educational and Experience - 

(a) For the post of Assistant Environmental Engineer - 

A Bachelor's degree in Chemical Engineering/Chemical Technology/Civil 

Engineering/Environmental Engineering from a University established by law in India or a 

qualification recognized by the Government as equivalent thereto. (Any equivalent 

qualification shall include a qualified Associate Member of the Institute of Engineers India 

(AMIE) in Chemical Engineering, Civil Engineering, Environmental Engineering branch.) 

(b)  For the post of Assistant Scientific Officer - 

A Doctorate in Chemistry/Zoology/Botany/Biochemistry from a University established by 

law in India or a qualification recognized by the Government as equivalent thereto with three 

years of experience in the field of Environment/Pollution Control/Public Health, 

OR 

A Master's Degree in Chemistry/Zoology/Botany/Biochemistry from a University established 

by law in India or a qualification recognized by the Government as equivalent thereto with 

five year of experience in the field of Environment/Pollution Control/Public Health. 

(A Doctorate in Chemistry/Zoology/Botany/Biochemistry or a Master's degree in 

Chemistry/Zoology/Botany/Biochemistry from a University/Deemed University or Institute 

established by law by the Central or State Government under any qualification recognized as 

equivalent thereto) 

 

4.2  Age Limit: 

(1)  The minimum age of a candidate must be 21 years and the maximum age must be 40 

years as on July 1, 2025. Only the date of birth mentioned in the High School or 

equivalent examination certificate will be considered for calculating the age of the 

candidate. 

(2) A relaxation of 5 years in the maximum age limit will be admissible for candidates 

belonging to the Scheduled Castes of Uttar Pradesh, Scheduled Tribes of Uttar 

Pradesh, Other Backward Classes of Uttar Pradesh, skilled sportspersons of Uttar 

Pradesh classified sports (this relaxation will be applicable only to candidates 

domiciled in Uttar Pradesh) and employees of the State Government of Uttar Pradesh, 

as per rules. 

(3)  Ex-servicemen (Ex-Servicemen) who have served for at least 5 years will be granted 

a service period relaxation of 3 years in addition to their years of services and 
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maximum relaxation will be limited upto15 years. Retirement from the armed forces 

by the last date of application is mandatory. 

(4)  Candidates belonging to the disabled category will be eligible for a 15-year age 

relaxation as per rules. 

5. Reservation - 

Details regarding reservation for Scheduled Castes of Uttar Pradesh, Scheduled Tribes of Uttar 

Pradesh, and Other Backward Classes of Uttar Pradesh are given in Para 1 above. 

Note - For candidates to avail reservation benefits and exemption in application fee, only the 

caste certificate of Scheduled Castes and Scheduled Tribes of Uttar Pradesh, Other Backward 

Classes of Uttar Pradesh, and for economically weaker sections (EWS)a certificate issued by 

the competent authority in the format prescribed by the Government of Uttar Pradesh will be 

accepted. It is mandatory to upload the certificate issued by the competent authority of the State 

Government in the prescribed format in the online application form. The applicants are required 

to produce original copy of the same as and when required by UPPCB. 

6. Selection Process- 

Candidates will be selected on the basis of a Computer Based Test (CBT) and interview. 

Selection for the posts advertised in this advertisement will be done under the provisions of the 

"Uttar Pradesh Pollution Control Board Service Regulations, 1995, as amended." The 

Information regarding the date of the Computer Based Test (CBT) examination will be available 

on the link for Assistant Environmental Engineer and Assistant Scientific Officer Examination 

– 2026 at Uttar Pradesh Pollution Control Board website www.uppcb.gov.in. The total marks 

for selection will be 470. 

6.1 The examination will be conducted in two stages as follows: 

A.  Stage I - Computer Based Test (CBT) will be objective type and will carry 400 marks. 

The test subjects, maximum marks, negative marking, and time allotted will be as follows: 

(i)  For the post of Assistant Environmental Engineer – 

S.N. Subject No. of 

Questions 

Maximum 

Marks 

Duration 

1. Environmental Engineering 

(B.Tech/BE Standard) 

70 280 120 Minute 

2. General Aptitude 30 120 

Total 100 400  
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(ii)  For the post of Assistant Scientific Officer – 

S.N. Subject No. of 

Questions 

Maximum 

Marks 

Duration 

1. Environmental Sciences 

(Under Graduate 

Standard) 

70 280 120 Minute 

2. General Aptitude 30 120 

Total 100 400  
 

(i)  Each question will have a total of 04 (four) options. There will be 04 (four) marks 

awarded for each correct answer, 01 (one) mark will be deducted for each wrong 

answer, and 0 (zero) marks will be awarded for questions not attempted. Question 

Paper will be available in English & Hindi. In case of any discrepancy in interpretation 

of questions, English version shall be considered final. 

(ii)  A merit list will be prepared based on the marks obtained in Computer Based Test 

(CBT) and the candidates from this merit list will be called for interview as per 

prescribed rules. 

B. Second Stage :Interview carrying 70 (seventy) marks. 

6.2  Selection - Based on the marks obtained by the applicants out of 470 marks mentioned 

above, the merit list will be prepared as per the provisions of the existing 

rules/regulations and selection will be made accordingly. 

7. General Instructions for Candidates - 

(1)  All candidates belonging to reserved categories of Uttar Pradesh must mention their 

category in the application. 

(2)  The candidate will be given reservation benefits for the reserved category for which 

he/she applies. 

(3)  Candidates belonging to Scheduled Caste, Scheduled Tribe, Other Backward Class, 

dependents of freedom fighters/ex-servicemen, persons with disabilities and women 

candidates who are not domiciles of Uttar Pradesh are not eligible for reservation 

benefits. Such candidates will be treated as belonging to the unreserved category. In case 

of women candidates, only the certificate issued by the father's side will be acceptable. 

(4)  Ex-servicemen and persons with disabilities will submit their claim on the basis of a 

certificate issued by the competent authority on the format prescribed by the 

Government of Uttar Pradesh, otherwise the claim made by the candidate will not be 

accepted. 

(5)  The caste certificate of such women candidates, in which the benefit is sought merely 

on the basis of her being the wife of a person belonging to the Scheduled Caste or 

Scheduled Tribe or Other Backward Class category of Uttar Pradesh, will not be 

accepted. 
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(6)  Candidates who claim to be dependents of freedom fighters of Uttar Pradesh should 

ensure that the certificates submitted by them are in the format enclosed with the 

Government Order dated 21st April, 2015 issued in pursuance of the Uttar Pradesh 

Public Service (Reservation for Physically Handicapped, Dependents of Freedom 

Fighters and Ex-Servicemen) Act, 1993 as amended and that the freedom fighter is a 

resident of Uttar Pradesh or He/Sheand the candidate is (1) son and daughter (married 

or unmarried) or (2) grandson i.e. (son's son or daughter's son) or granddaughter i.e. 

(son's daughter or daughter's daughter) of the freedom fighter, whether married or 

unmarried.  

(7)  Candidates who claim to be physically handicapped should ensure that they possess a 

disability certificate issued by the competent authority on the updated format prescribed 

by Government Order No. 5/2022/18/1/2008/47/Ka-2/2022, dated 18.04.2022 of 

Personnel Department-2 of Uttar Pradesh Government and the certificate should clearly 

mention the type and percentage of disability of the candidate. 

(8)  Candidates serving in the Central or State Government shall obtain a No Objection 

Certificate from their employer and submit it to Uttar Pradesh Pollution Control Board 

on demand. 

(9)  Male candidates who are married and have more than one living wife or female 

candidates who are married to a man who already has a living wife will not be considered 

eligible unless the Governor of Uttar Pradesh has granted exemption from the above 

restriction. 

(10)  The decision of the appointing authority regarding the eligibility/non-eligibility of a 

candidate will be final. 

(11)  For candidates to avail the reservation benefits, relaxation in maximum age and 

exemption in application fee, only the caste certificate of Scheduled Castes and 

Scheduled Tribes of Uttar Pradesh, Other Backward Classes of Uttar Pradesh, and for 

economically weaker sections (EWS) a certificate issued by the competent authority in 

the format prescribed by the Government of Uttar Pradesh will be accepted. For Ex-

serviceman the certificate issued from the competent authority is essential.  

(12)  Any candidate providing false information in their application form that cannot be 

substantiated by the certificate shall be disqualified from this examination and selection 

process related to this advertisementand all other examinations and selection processes. 

(13)  It is mandatory for the candidates to produce the original and self-attested copies of 

documents related to age, mark sheets, degrees at the time of interview. 

(14) The Candidates who are found non-eligible later will have their candidature/selection 

cancelled, and the decision of the appointing authority in this regard shall be final. 

(15)  The Candidates will be allowed provisional permission for the written examination 

based on the information provided by them. However, if it is later found at any stage 

that the candidate was non-eligible or that his or her application was not acceptable at 
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the initial stage, the candidature will be cancelled, and even if an appointment has been 

made, the appointment will be cancelled. 

(16)  The Applicants should retain the hard copy of their application form. There is no need 

to send a separate hard copy of the application to the office of Uttar Pradesh Pollution 

Control Board. Candidates must present a hard copy of online submitted application at 

the time of interview. 

(17)  Any malafide act such as cheating, indiscipline, misconduct, or undesirable conduct and 

use of unfair means in the examination hall will result in the cancellation of the 

candidature. Any violation of these instructions may lead to the disqualification of the 

candidates from this and any future examinations. 

(18)  The candidates selected for appointment will be required to undergo a medical 

examination by the Chief Medical Officer, and the examination report must be submitted 

upon joining. 

(19)  The candidates must possess all the required qualifications and eligibility criteria as on 

28-02-2026.  

(20)  The Uttar Pradesh Pollution Control Board does not provide any separate advice to 

candidates regarding their eligibility. They should therefore carefully read the 

instructions of this advertisement and apply only after satisfying themselves that they 

are eligible as per the conditions of this advertisement. 

(21)  The appointing authority reserves the right to cancel the candidature/appointment in case 

of any misconduct, concealment of important information, pending prosecution/criminal 

cases, conviction, having more than one living spouse, misrepresentation of facts, or 

making recommendations regarding candidature/selection. 

(22)  In case of any dispute, the place of jurisdiction shall be Lucknow. 

 

Member Secretary 

Uttar Pradesh Pollution Control Board 

-0- 
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